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Promotion of Police Inspectors and 
D.SP9. In Delhi

SU4. SH^I E K .L , BHAGAT: Will 
the Minister of HOME AFFAIRS be 
pleased to state;*• >

(a) whether the Departmental Com
mittee for Promotion oi Police Inspec
tors and DSPs in Delhi has not net 
for a long time;

(b) whether a number of posts of
Police Inspectors and DSPs, have been i
lying vacant as a result of the Com- 
iqitfce not meeting; and

(c) what st^ps the Govftrnraent pio 
pose to take in this connection?

THE DEPUTY MINISTER. IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRI F. H. MOHSIN): (a) The De
partmental Promotion Committee 
for considering promotions to the rank 
of Inspectors met on the 30th and 
31st August, 1974 and the Depart- 
mental Promotion Committee fSelec
tion Committee) for considering pro
motions to the rank of DY. S. P. met 
on the 17th and 18th April, 1975.

(b) and (c). There is no vacant 
post of Inspector of Police in Delhi. 
Only 7 post of Dy. S. Ps. are vacant 
and these will be filled UP very 
•hortly.

Development of effective $34% *  |*r 
Distribution of Essential' CwMoodttk*

8115. SHRI MOHINPJER SINGH 
GILL;

SHRI M. S. PURTV:

M l the Minister of INDUSTKS 
AND CIVIL SUPPLIES be pleased to
state:

(a) whether all the States in the 
country have identified Areas for pri
ority distribution of essential commodi
ties,

(b) if so, whether the controlling 
bodies have developed any effective 
system for supervising and managing 
the structure and operations of the 
system to achieve price stabilisation 
and give protection to the common man 
against blackmarketing, cheating m 
weights and measures, adulteration and 
hoarding, aud

(c) how long it is proposed to con
tinue with this new scheme of propos
ed essential supplies?

THE MINISTER OF STATE IN 
THE MINISTRY OF INDUSTRY AND 
CIVIL SUPPLIES (SHRI A. C. GEO
RGE): (a) to (c). There is already a 
public distribution system under the 
control of State Governments for 
distribution of essential commodities. 
Throughout the country there are 
about 2.13 lakhs ration/fair price shops 
in respect of foodgrains and sugar, 
fairly adequate number of retail out
lets for kerosene and about 19,000 re
tail outlets for controlled cloth. The 
structure and operations of the dis* 
tribution system is organised and con
trolled by the State Governments. The 
Essential Commodities Act has been 
amended recently by Parliament to 
provide more deterrent punishment 
and summary trial for violation at 
distribution and control orders issued 
by the State Governments under thG 
Act. As a result of drives organised 
by the State Governments, over 
30,490 persons are prosecuted under 
the Essential Commodities Act and 
other regulations regarding offences
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concerning f©odg!ii4in& and ess«ttti*i 
commodities during the period Janu
ary to November, 1974. 7,002 persons 
were convicted and the number of 
summary trials held during the same 
period was 15,475.

In pursuance of the discussions at 
recent Regional Conference of State 
Minister for Food, Civil Supplies and 
Cooperation, State Governments have 
been advised to augment and extent 
the public distribution system for 
priority essential commodities in 
vulnerable areas; to develop a con
sumer movement comprising com
mittees including representatives of 
Womens’ organisations, which may be 
vested with statutory powers relating 
to distribution of essential commo
dities, supervision of retail outlets, 
checking of adulteration and 
other mal-practices including those 
relating to weights and measu
res; to strengthen the Civil Supplies 
Organisations and the market intelli
gence system. This programme is one 
of continuing action and is in pro
gress. Tn recent months there has been 
a fall in the wholesale and consumer 
privce indices and improved availa
bility of essential commodities for di
stribution to vulnerable sections of 
the population.
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